
RESERVED 

CENTRAL ADMl I STRATIVE TRIBUNAL ALLAI1 ABAD BENCH 

•411ahabad this the 	IcC"-' 	day of Pic-01-1-41-/- 	1994. 

Honsble Mr. Justice B.C. 3aksera, Vice—Chairman 
Hfon!ble Mr. K1. Muthukumar, Administrative Member 

OLiginal App ication no. 83 of 1992. 

1. Dilip Kumar,s/o sri Om Prakash, Guard, Railway 
Luarter no. 511B, Lalitnagar, Allahabad. 

2. Fradeep Kumar Yadav, s/c sri K.L. Yadav, R/o 
367/322, Mohatshimganj, AllahaLad. 

Applicants. 
• • • • 

Counsel for the Applicant Sri sunil Rai 

Vers uS 

1. The Uni n of India through the :.;ereral mana'aer, 
N. Rly. Baroda House, New Delhi. 

2. The Divisional Railway :,'.onager, Northern Railway, 
Allahabad. 

3. The Senior Divisional Commercial Superintendent 
N. Rly Allahabad. 

4. The Se for Divisional Personnel Officer, N. Rly 
Allahabad. 

5. The se for Divisional Accounts jfiicer, N. Rly, 
Allahabad. 

Respon&nts 

Counsel for the Respondents sii 	. • Srivastava/F. Mathur 
sri B.B. Pa 1. 

Alonowith 

Original Ap lication no. 406 of 1994 

1. subhas 
Distt. 

2. Wralfla 

Chandra, S/0 Sri Raja Rai, R/o 407, Rajapur, 
Allahabad. 

ur&r, /(:) R. Prasad, R/o 317, K D.S.A. Ground 

Versus 

1. R'hein on of India through the , eneral m 	i anaer R  
y 	3aa:ocia House, few Deihl. 

2. The Di isional Railway Manager, N. Rly Allahabad. 
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3. 	The senior Divisional commercial, Superintendent 
N. Rly Allahabad. 

Respondents 

	

3. 	Original Application no. 110 of 1993 

	

1. 	Syed Nizam Hussain, s/o 
 Syed All Hasan, A/a 29 yrs. 

R/o Mohalla Chiktcli, P.S. Hussaindbad, P.O. 
Japla, District Palayum4 

	

2. 	
Ragubir Saran Kharwar, s/o Sri S. Sunder, A/a 33 Yrs 
R/0 877-A shastri Colony, Distt mugalsarai. 

Appiicants 

Vers as 

1. inion of India, through Genera! Manager, N. :A.,/ 

Railway Board, Baroda House, New Delni. 

2. ahief Commerc,1 Superintendent, N. Rly Baroda 
House. New Dein'. 

3. Divisional Railway Manaoer, Northern Railway 
Nawab Yusuf Road, Allahabad. 

4. Seni)r Divisinal Commercial superintendent, 
N. Rly Nawab Yusuf Road Aliahabad. 

.... Respondents 

4. 	Original Application no. 39 of 93 

1. Nirala 	S/0 n. Singh, a/a 30 Yrs, Hip 
Ram Basic Vidalaya, Darganj, Allahabad. 

2. Tarak i'4ath Fandey, S/0 B.D. Pandey, A/6 30 Yrs. 
R/o village Kewalpur, post Beri-Visa, District 
Varanasi. . 

3. Kamla Kant shukla, s/o P.N. Shukla, R/o Ram Basic 
Vidyalaya, Daraganj, 

4. Amar Sath, S/o Mangru, R/o Ram Baic Vidyalaya 
Daraganj, Allahabad. 

Sushil Kumar Tripathi, S/0 K.S. Tripathi, R/o 
Village Lakshagran, post Lakshagarh (Handia), 
Distt. Allahabad. 

6. 	shyam Shanker shukla, s/o Sri L.6. shukla, R/o 
Vaishno Ashram Ram Basic Vidyalaya, Daragarij Distt. 
Allahabad. 

"pplicants. 

Versus 

1. 	Union of India thr0.1gh General a►anager Northern 

Railway , Baroda House, New Delhi 
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2. Chief Corn 
Baroda Ho 

3. Divisiona 

4. senior Di 
N. nly Al 

ercial superintenoert, Northern Railway 
se, New Delhi. 

Railway Manager, N. Ely, Allahabad. 

isipnal Commercial Supreintendent 
ahabad. 

... Respondents 
0-- 

5. 	Original Application no. 34 of 19=}3 

	

1. 	Fazal Kar 
House no. 

	

2, 	Ajay Kash 
Avenue, R  

m. -/o Wohd. Kadim, 	Villaoe Chakiya, 
104/241 Rpost Office 	Distt Allahabad. 

ap, 	P.S. Koshyap, R/0 63 J.K. Fourth 
ilway Colony' Smith Road, Allahabad. 

... Applicants 

Versus 

1. 	Jnion of India, through General ;!.ana :er, 1\,-)/thern 
Railway, ailway Board Baroda House N. Delhi. 

• Chief Corn ercial Superintendent, N. Rly Naroda 
HI-oese, Ne Delhi. 

• Divisional Railway 6nagcr, Nrthern Railway 
Allahabad. 

. Senior Div'sional CoMmercial Superintendent. 
.N-orthern R ilway Nawab Yusuf Road Allahabad. 

.... Respondents. 

• Original 

. Qamrul Has 
R/o 121Dar 

.1.i.cation no. 32 cf 1993 

n, A/a 29 ,z1s s/0 Late Sri S.N. Hasan, 
yabad, Jogighat, Allahabad. 

Applicat 

Versus 

Jnicn of I dia through Genral 1:,anager N. Rly, Hly 
Boatd Bar° a House New Delhi. 

• Chief Comm rcial Superintendent, N. Rly Baroda, 
House, Nev Delhi. 



3. Divisicial kailway Manager, Northern Railway, 
Nawab Yuai Road, Allahabad. 

4. Senior Divisional Commercial superintendent, 
Northern hailway Allahabad. 

Resp:jnck.nts 

	

7. 	Original A pplication no. 1782 cf 1992 

	

1. 	Vinod Kumar Sharma, -i/o snri Chabi Lal, 11/0 17/A 
Lahia marg, Allahabad: 

• • • t; pli cant 

Versus 

The 13n4ton of India through the Chairman, Rai1w,1 
Board, New Delhi. 

2. 	The ieneral Manager N. Rly Baroda House, New Delh . 

j.
_ 

t---ir :the  Divisional Railway Menager,,-N. 1R1Y-  Allah  a . 

 

. . . . Re spond ents - 

8i. 	Original Application no. 1534 of 1992 

shiam Nflrain Singh, 3/0 R.N. Singh, R/o Vill E. Post 
Distt. Baksur, Bihar. 

2. Ravind;a Tripathi S/0. Sri S.C. Tripathi, R/o 
Vill. Dharampur Ghurwa, Tehsil phoolpur Allahabad. 

3. Ram Bharat, s/o :3irdhari Lal, R/o Deogalpur, post 
ma 	Mau Alma Distt. Alpha ad. 

APP 11 cant 

Versus 
• 

1. 'Union of India, through Secretary Railw y Board, 
Rafi Marg, New Delhi. 

2. General Manager, Northern Railway, Railway Bhawan 

(Baroda Houma) New  Delhi. 



S ni r Divisional 

1. The J ion of India through •..ieneral Manage 

2. The - D visional Railway ,ianager,N. 	Allahabad. 

-Divisional Commercia1 supdt. N. lily DRM 
Allahabad. 

10. Orig nal Application no. 4,0 of 1994. 

1. Ra ie dra Kumar, s/o Sri P.N. Jaisawal, R/o 225 
Gand i Nagar, Mutthiganj, Distt. Allahabad. 

2. lame h Chand, S/o Sri Late Hari Lal, h/0 19/216 
Luke Gonj, Distt. AlJailbad. 

... Applicants 

Vers us 

1. The ni on of India through the General Manaer 
N. R y earoda House, New Delhi. 

2. Divi ional Railway Manaer, N. Rly Allahabad. 

Respondents 

Commervial superintendent, 

• 

3. Chief ommercial Superintendent. N. Rly RAA.Bhawan 
(Baroda House) New Delhi. 

4. Divisional Railway Manager, Northern Railway, 
D.R.M. Office Nawab Yusuf Road, Allahabad. 

5. Senio Divisional Commercial Superintendent, N. Rly 
D.R.M. Office, Allahabad. 

... Respondents 

	

9. 	Oriai al Application no.352 of 1992 

	

1. 	Rajen ra Prasad Pandey, S/0 Sri S-.P. Pandey, 
R/0 Viii Nanhoopur, p.o. pahara, Distt. Mirzapur 
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N. Rly, Allahabad. 

Rf,-sponderts 

11. Original Application no. 400 of 1994 

i. 	Ram Niranjan Singh, A/a 38 Yrs, Si SriA.N. sing4 
H/o 183HAlopibagh, Allahabad. 

2. Km. Shashi Srivastava, A/A 26 Yrs, D/o Sri V.N. 
Srivastava, R/o 1 Dhinghwas Khothi, Alopibagh, 
Allahabad. 

3. Dinesh Kumar, A/a 3L Yrs, S/o Sri G.S. Lal Srivastava 
R/o 	& post Sindhora, Distt. Ncirzapur. 

• • • Applicants 

Versus 

1. Jnion Of 'India, thr)ugh General ui anagr, Northern 
Railway, Railway Board, Baroda House. N. Delhi 

2. Chief Personnel Officer, N. Rly, Baroda HOuse. 
"ew Delhi. 

3. Divisional Railway 14anasier, Northern Railway, Nawab 
Yusuf Road, Allahabad. 

4. senior. Divisional Commercial Superintendent 
N. Fly, Allahabad. 

... Respondents. 

12. Original Application no. 399 of 1994 

1. Kadir Ahmad, s/o Sri Abdul 3hafoor Kh,In, A/a 30 Yrs 
R/o 182/K/1, A.D.4 Colony HajrDopur Allahabad. 

2. Brijesh Prasad, 5/0 Sri tarain Prasad, A/a 26 Yrs, 
93—Matiyara Hoadm Alopibagh A ilaabad. 

3. Kamleth Singh, s/o Sri R= m Bali Singh, aAa 37 Yrs. 
R/c 129 Alopibaah, Allahabad. 

a/a 28 Yrs, R/o 4. Rajesh Kumar, 3/0 Narain Prasad, 
544 Colonelganj, Allahabad. 

5. Arun Kant srivastiva, s/s sr.1 M.P. SrivaStava, 
a/a 	Yrs R/o Azad Square, 	 Allahabad. 

6. Km. Vibba sarswat, D/o S.H. 	rswet, a/a 32 Yrs 
R/o 133—BC, Leader Road, Railway Colony Allahabad. 

7. Km. AlOha Sarswat, D/o 3.r,. sarswat, a/a 27 Yrs 
‘s.)„ 
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Y t4C, 133-6C, ead Road, Railway Colony, Allahabad. 

Ravi sh nkar Srivastava, s/o Sri prem Kumar, 
A/a 26 rs, R/J 130-0/51—L Rajroop—pur, 
Allahabad. 

... Applicants 

Versus 

1. Jnion f India through General Manager, N. Fly, 
Railwa' Board, Baroda House, New Delhi. 

2. Chief •ersonnel Officer, N. Rly Baroda House, 
ew De hi. 

Divisi nal Railway Manaer, N. Rly, A liGhabad. 

4. 	Senior 
1.4 aw a b 

Divisional Commercial Superintendent, N. Rly 
usuf Road, Allahabad. 

Respondents 

13. Crigan 

1. Fiyush 
R/o50—A 

2. R,-mesh 
R/o C-
Varana 

1 Application no. 397 of 1994 

Kumar Dwivedi S/0 K.K. DV.iVE di, A/a 29 Yrs 
adhwapur r,llahabad. 

Saran s/s 	Sh,.nker Lal, A /a 34 Yrs 
7/273—, Indian 17T,TS& Colony Jauato,anj, 
i. 

3. 	Rejeev Kumar Srivastava, S/0 F.M. Lal, a/a 30 Yrs 
R/o CK 63/209—A Chcti Piyarie Distric, Varanasi 

4. Amulya 
R/o 17 

5. Surend 
Post H 

6. Rakesh 
A/a 26 
Allaha 

7. Priya 
R/o S 

8. Fravee 
3/13—K 
Varana 

Kumar Gupta, s/c Sri N.K. Gupta, a/a 30 Yrs 
Purana Katra, i',11ahabad. 

a Kumar s/o K. Lal a/a 30 Yrs, R/o Vi 11. 
limpur, Distt. v,ranasi. 

Behaii Srivastava, s/c K.B. Srivastava, 
Yrs, R/o 12 Ghas—Ki—Satti, Khuladbad, 
ad. 

ant srivatava, s/o Sri A.N. Lal, a/a s3 Yrs 
/64-2G Chupe—Pur, Distt. Varanasi. 

Kumar S/o Sri 	Prakash, 4a 28 Yrs R/o Shi 
8, Nawalpur Colony, Y,eerapur Basahiee, 
i. 

Applicants • • • 

Versus 
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1. 	Union of India, through General Manager, N. Rly, 
Railway Board, Baroda House. New rpelhi. 

,c• 	Chief Personnel Officer, Northern Railway, Baroda 
house, New Delhi. 

3. Divisional Railway Manager, Northern Railway, Nawab 
Yusuf Road, Allahabad. 

4. Senior Divisional Commercial Superintendent 	Rly 
Nawab Yusuf Road, Allahabad. 

... Respondents. 

14. Original A pplicatior. no. 1702 of 93 

1. 	Rajendra plasad , A/a 24 Yrs, S/o Sri N j Da 
Singh, R/O •  Viii Khapdti, Post Khapatia, Dist 
Allahabad. 

dur 

2. pharam pal Singh, A/a 32 Yrs, S/o L.R. Singh, R/o 
Vi 11. :JhaMbir Singh Fur (Sawaren) P.O. Aurai,. 
Distt. Varanusi. 

3. Mahesh Prasad, A/a 35 Yrs, S/o Sri H4jmji Praqad 
R/o ohalla :arsurampur, Post Mughalsarai, Distt 
Varanasi. 

4. Munna Lcl, A/a 29 Yrs, S/c Sri Cheddi Ram N/0 
au Vill Chandhasi (Khuswaha Basti) Post Chand4asi, 
Mugalsaria. Distt. Varanasi. 

... Applicants 

Versus 

1.  Union cf India, 	through General Manager, N. 	ily 
Baroda House, New Delhi. 

2.  Chief Commercial 
House, New 

Superintendent, N. 	Rly, 	Baroda 
Delhi. 

Di visional 
Allahabad. 

Railway Mdnager, N. Rly Nawab Yus f Road, 

4. Senior pvisional Commercial Superintendent, DRM 
Office, 	Allahabad. 

Repondent 

15. Original A A)lioation no. 	1227 of 1993 

1. Lal Eahadjr, S/o Sri Jhanna, A/a 28 Yrs, 	o 0_11 



• 

Bhawarohi, P. 

2. Kishori 
P.0. si 

3. Eorile.1 
P.O. Si 

4.  Dinesh ' 
R/o Vi 1 
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D. sindhaur, Distt. Mirzapur 

al, s/o Jhanna, A/a 32 Yrs R/o Vill. Bhawaroh: 
dhaur, District'Mirzapur. 

S/o Jhanna, A/a 30 Yrs, H/o Vill Bhawarohi, 
dhaur, Distt. Mirza:ur. 

r-3566, S/0  Sri Shvnath Prasad, A /a 32 Yrs 
F.O. Baraini, Distt. r,irza ur 

5. 	Ram sub a , /o Sri D. Singh, A /a 27 Yrs, R/o 
vill Murahuan, P.O. Shikarganj Distt. Varanasi. 

mar, s/o Sri Banshi Lal a/a 31 Yeras 
285 Ravi Nagar Colony, Near Kali Matlir 
rai, Varanasi. 

Aly.2licants. 

Versus 

1. Union of India through General Manager, N. Rly Rail 
way Boa' d Baroda House. New Delhi 

2. Chief Iersonnel Officer, N. Rly Baroda House, New 

3. Divisional HJilway manaHer, Northern Railway, 
Nawac usuf Road, A llahaP,P. 

4..c,"enior. Divisional Commercial superintendent 
N. Rly Nava.° Yusuf Road, Allahabad. 

6. 	Sunil K 
r/o B.P 
Mughals 

Hespondent 

Original Application no. 873 of 1993 

Kumar Dwivedi, S/o Late Sri R.M. Dwivedi 
1 & post Sindthora, District Mirzapur 

2. Randhi (.;ngh, S/o s.N. Singh, r/o Vill sultanpur, 
P.O..akhmet) ur Distt. ,":.au. 

3. Virend a Singh, s/osri S. Singh , r/o Vill Rampur 
post H mpurphamave Ditt. Allahabad. 

4, 	Jitend a Bahadur Singh, s/o sri A.Singh, r/o 
vill and Post Rampur Dhamava, Distt. Allahabad. 

5. 	Han Vijai Singh, s/o B.H. Singh, r/o vill & port 
A6mpu Dhamava, Distt Allahabad. 

6.Vinay u.7:ar singh,s/o sLi ahesh Singh a/a 22 YearS 
r/o vill E post Rempur, Dhamava, Distt. Allahabad. 

7. 	Bodha Singh, s/o R. Bahadur, r/o vill chadpur, 

15. 

1. Santos 
k/o Vi 

- 
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I 

post Bhitaura, Distt. Fatehpur. 

8. i.,am Kripal Singh s/o sri A . Singh, R/o Viii sahima u], 
post Bhitaura, Distt. Fatehpur. 

9. Kunwar Rpjendra Sing h, S/c sri :.B. Singh, 4/o 
Badi Madari, Ppst Siswan, Distt. Allahabad. 

10. Raghvendra Prata Singh, S/0 Sri V. Singh r/k vill 
Churiyani, post churiyani Distt. Fatehpur. 

11. S.C. Mishra, S/0 R.S. Mishra, r/o vill Jathti i:ost 
Mahiddinpur, Distt. Allahabad. 

12. tiardwar, s/o Ram Singh, r/o vill and Post Kbunia 
Distt. Azamgarh. 

13. Ajai Kumar Srivastava, s/o sri Pte) saheb ital 
Srivastava, r/o Vill & post sindthora, Britt!. 
Mirxa,ur. 

1 
14. Anant ILathak, s/o S.N. Pathak, r/o B-24 3.11.. 

Karelli Allahabad. 

15. Kunwar Surendra Singh, S/0 J.B. Singh r/o 
Beli Madari, post Siswan, Distt Allahabad. 

16. Ramesh Singh, s/o M. Singh, r/o vill and put Rampur 
Dhamava, Distt 	.lahabad. 

17. S.K. :;upta, S/0 K.L. Gupta, / 4 HB/107 	̀'agar 
Colony Varanasi. 

18. HiShdmuddin, sio sri sahauddin, r/o 537—A,lhanshyain 
Hagar Colony Allahabad. 

Applicarits 

Vers us 

Rly 

Barode. 

Y, 

1. Union of India, through jeneral Manager, N. 
Railw ay Board, Baroda ;iouse, N. Delhi. 

2. Chief I-Tersonnel Officer, torthern Rai lray, 
House, !'!w Delhi. 

3. Division al P,ailway 	Northern Rai lwa 
Nawab Yu suf Road, Allahabad. 

visional Commercial superintenden 
Rail' o y Allahabad.  

4. Senior 
Noether 

Respond 

I it 



(t1) 

original 	pplication no. 779 of 1993 

1. Mahesh K.  ar, S/o sri H. Lal,_ r/o New Lasker Line, 

1,urana B ihrana, Allahabad. 

... Applicants 

Versus 

1.. Theio 	f Ine throgh th General r
ianager, 

northern 	dI Baroda
u 
 House,

e 
 New Delhi. 

2. The Divi •ional Railway Manager, Northern Railway 
Allahaba . 

3. Tie 	T Divisional 
Commercial superintendent 

\orthern Railway Allahabad. 

4. The senior Divisional personal Officer, N. lily 

Allahaba 

5. 
The Sena. r Divisional Accounts Officer, N. Rly Allah& 

... Respondents 

kg. Origina Appication no.746 of 1993 

1. Samarna h Singh S/o salik Ram c/o vill Kureh—Khurd, 
P.O. Mu alsarai Distt Mugalsarai. 

2. Om prak sh Sharma, S/o Late Sri puttoo Lal Sharma 
eta r/o viii parshurampur (sikatia) P.O. 
Mugalsa ai, Distt, Mugalasria. 

Apdlicants 

Versus 

1. Union •f India, through General Mana,jer N. Rly 

Railway Board, Baroda House. "ew Delhi 

2. Chief ersonnel Officer, N. Rly Baroda House 
N. Del 

3. Divisi Anal ailway Manager N. Rly Allahabad. 

4. Senior Divisional Commercial superintendent, N. Rly 
Allaha ad. 

Respondents 

bq. Origin :1 Application no. 530 of 1993 

1. 	Ramesh Chandra, s/o Sri R. ;Jarap,r/o vill Umarga j P.S. Raipur, Tehsi Machlishahr, DisLrict 
Jaunpu 

,2 
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2. Satya Prakash, 	Adhya, a/a 30 yrs r/a 
Rampur sawai, P.O. liciupur, Tehsil Machlishahr 
Distt. Jaunpur. 

3. Jamuna Prasad, sio Srinath r/o Gopalpur, p.c. Rampur 

Tehsil patii, Distt pratapgarh. 

Sri Ram Singh s/c sri Murali, a/a 29 yrs •r/0 
Vill Behdaul Khurd, P.O. Surwan 	 ur, 

Tehsil Patti Distt. pratapgarh. 

5. Uma Shanker, S/o sri Chote Lal r/p viii Banbirpur 
P.O. Raipur, Tehsil Machlishahr Distt Jaunpur. 

6. Laxman Singh, s/o sasi Murali, r/o Vill Behdaul 
Khurd, p.o. Surwan misirpur, Tehsil patti 
Distt Pratpgarh. 

7. Girja Shankar,- s/o sri Chhpte Lai A /a 31 yrs 
r/c vill Vanbirpur, P.O. Raipur, Tehsil !!,acblishahr 
Distt. Jaunpur. 

8. Rajendra Prasad, S/o sri Ram Lal, r/cUmarganj 
P.O. Raipur, Tehsil Machlishahr, Bistt Jaunpur. 

9. Amrit Lal, S/o Sri Rath r$ villUmarganj p.o. 
Raipur, Tehsil Machlishahr District Jaunpur. 

10. Hira —al, Spo Sri Ram ath, r/o vi it Umarganj, P.O. 
Raipur, Tehsil Machlishahr, Distt. Jaunpur. 

Applican4s 

Versus 

1. 	Union of India through General Manacer, Northern 
Railway Railway Board, Baroda House, Hew Delhi. 

2. Chief Personnel Officer, Northern Railway, Baroda 
House, low Delhi. 

3. Diviiional Railway manager, I'. Ply Nal.r.ao  Yusuf 

Raod All,han.d. 

4. 3cni Jr Divisional Co:-Imercia 1 	iperintend, 	N.Rly 

Allahaad. 

Hesponaehts 

10. Original Application no. 479 of 1993 

1. Shiv Shenker, s/o Rar:. 	 vi 11 13chid - ul Khurd 

lost Gaura Distt. I ratrgarh 

2. Hari shanker, s/o sri Chottey Lal, r/o vi hl Banvirpur 
post Rampur, Distt Jaunpur. 

3. Ham Eahadur, s/o sr, Mohan Lal, rjo Pura0i. Bardahi 
Bazar, 'Post mukundasaganj, Tehsil Patti, Bistt. 

Pratapcarh. 
.. )3 
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4. 	Ram Ashrey, S/o sri 	
Adhar, r/o village sukhan 

Misirpur, post Suvanea, Tehsil Patti. Ditt pi'atapgarh. 

5. 	Vibhe Shanker, s/o 
sri Chottey Lal rio vill 

Banveerpur, Post R_mpur Distt JalalpJr. 

6. Ram KhcleWan, s/o 
sri Kandhai. r/o vill _awai Rampui) 

POst sarai Bika, Distt. Jaunpur• 

7. Ram Dahadur, s/c 
sri Rom. Abhilash, r/p will 

pine Kharagrai, Post suvnasa, Distt. Pratapgarh. 

B. 	
Ramsh,:rker, S/o sri Chottey Lal, r/o Banveerpur, 

post RaMiUr Distt. 

9. 	Lalji, Sp 
o sri r,atapher, m/o vill Mcerpur, post 

Madhupyr, Bistt. Jaunpur. 

10. shesh Bath, s/o sri Mata Saran , r/p vill & post 
Silaudhi, Distt. Pratapgarh. 

Ap:licant 

Versus 

1. 	
jnicn of India through General Managei, N. hly Railwa 
Board Batoda House, New Delhi. 

Chief Perosnnal Officer, Northern Railway, Baroda 

2t. OrigLnal Application no. .416 of 19)3 

Ram Nagina Sine,3h r/o 
702-0, Mugalsarai, Distt. 

Ramesh, s/o sri Ramji r/o vill & P.O..Parshuramp ur 
sibtian post ,:,11g4.1sarai, Distt. Varanasi. 

s3. 	
Ahok Kumar Fandey, s/o sri Balmiky pandey 

r/o
lino ?a 

Sibtian, Parshurampur, P.O• Mugalsarai, 
Distt. V.ranasi. 

4. Prem Kumar Srivastava, 5/0 
sri S.M. Srivastava, 

r/o Loco Colony Cr. no. 128—K Mugalsarai, Distt 

Varanasi. 

5. 
Di lip Kumar Sinha, s/o sri Deep Narain Lal, 
R/o Hanur Colony L. no: 694—A Mugalsarai, Dis t. 

Varar4si. 

2. 
House, New Delhi. 

	

3, 	
Divisional Railv.ay, ,f,ganager, Northern Railway 
Allahabad: 

	

4. 	
Senior Divisional Commercial Superintendent 
Northern Railway N llahabad. 

Respencients 

1. Kishan Singh, s/o sri 
U yard Colony Qr. no. 
Varanasi. 

2.  

... Applicants 



S 
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Versus 

1.  

2.  

J. 

4. 	senior Divisional Commercial Superintendent, 
Railway, Nawab Yusuf Road, Allahabad. 

Union of India through General Manager, N. Rly 
Railway Board, Bareda House, New 

Chief Personnel Officer, Northern  Railway., Baroda 
House, ;ew Delhi. 

Divisional Railway Manager, Northern Railway 
Allahabad. 

Northern 

Respon&n 

21 Original Application no. 1006 of 1992 

1. 	Santosh Kumar s/o sri B.G. Sharma, 
colony Aliarh. i146— Loco 

Applicant 

Versus 

1. Union of India thr:)uoh the general mani-:ger, N. Rly 
Baroda House, New Delhi. 

2. 	Divisional Railway Manager, N. 	Allahabad. 

3. Senior Divisio nal commercial Superintendent, N. Riy Allahabad. 

... Respondents 

uri ginal A pplicatidn no. 1303/92 

mar Pandey, 	Pt.R.N. Pandey, 4°1 
ri sttion Rd. iaunpur. 

1. ,;usnil Ku 
bj Bhenda 

2. Jyoti Saxena, 	sri 
Sadha Ghaaraha, Knpur. 

h. Saxena, 99/3u3 Sisafilau 

Vers us 

1. union of India through General manager, N. Pl.).v 
Baroda House, New 

2. The Divisional Railway Mana•ler, Northern Railway 

%It-V 
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Allahab 

3. 	The srn 
DRM Off 

d. 

cr ;ivisicnal Commercial Supdt. N. Rly 
ce. Allahabad. 

... Respondents 

24. Origina AP  plicatior nc. 1715/92 

1. 	Indu Pr :bha pander, w/o sri 5.N. pandey, 110  
94/1A G lla Bazar Tilharganj. i;llahabac‘. 

Smt. 	 Vo Sri 0.P Mishra, r/o 
62. Bhandari Sta.on Road, Jaunpur. 

... Applicant 

Versus 

1. union of India through General Manager, N. Rly 
Borada House, !New Delhi. 

2. Divisional Railway Manager, N. Rly A llahabad. 

3. Senior Divisional Commercial supdt. N. Rly DRM 
Office Allahabad. 

... Respondents 

24,7 Original Application no. 139/93 

1. Kripa Shankar, 	Sri V. !path, Viii Mata—ka—pura 
P.O. Ram Nagar Distt. Allahabad 

2. Umesh Chandra, s/o Sri S. Prasad, R/o Vill Tikari 
P.O. Bhamni Hitar, Distt. Allahauad. 

Applic,nts 

Versus 

1. Union of India through General Manager N. Rly 
Baroda-House. New Delhi. 

2. Divisional Railway Manager, N. Rly, Allahebad 

Sr.3 	Divisional Commercial Superintendent, N. fly 
DRM Office Allahabad . 

\ ... Respondents 



O 
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26. Original Ap lication no. 514/93 

1. Sri Krishna ''and Pathak, 5/o Sri T. Pathak, r/o 
vill. Amaon, P.O. Sahibganj, Distt. Varanasi 

2. subit De, 5/0 S.K• De, r/o UTa Kutir, statiOn 
Road, Jaunpur. 

... Applicant 

Versus 

1. UlTion of India through 3eneral Manager N. R4 

Baroda House, Nev Delhi. 

2. Divisional Railway manager, N. Rly, Allahaba0. 

3. Sr. Divisional Superintendent Commercial N. 
DRM Office, Allahabad. 

Respondtnt*. 

a. Original Applicator,  no. 777/3 

1. 	satya prakash Mishra, s/o Sri R.S. Mishra, 
A/3, 176 Krishna Nagar, Keedoanj, Allahabad. 

... Applicant 

Versus 

1. union Of ',India through General Manager, N. Rly 
Baroda HOuse New Delhi. 

2. The Divisional Railway Manager, N. Rly A llahabad. op 

	

S. 	sr.Diviz onal Commercial superintendent , N. Rly 
DRM Jffi ce Allahabad. 

Res, or.::ents 

2%. 	prigiral M pplicaion nc. ,57/93 

1. 	;naLhi Kumar Mishra, S/0 R.A. mishra, r/o 

3natwa iost Karchana, I.b. Krchana, Distt lAllahabad. 
Iresent Address 134— Tula Ram Bagh A 11c.habad. 

0 endra Prasad :ihsra, s/o Sr. D.P. M 	iisha 

Vi i1 KaSidahan, P -,st Nathaii,ar , Distt. varanasi 

J. 	Ancop sngh, s/o 	6.P. 	, R/o Vill. and P.U. 

`10m "agar Bhojpur, F.S. Antoo, Distt. Prata, garb. 

Applicots 

_ . 1? 
Versus 

• • • 
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1. 
Union of India through General Manager, N..Rly 
Baroda ouse, New Delhi. 

2. 
Divisio.al Railway :Manager, N. Rly Allahabad. 

3. 
Senior ilivisinal Commercial superintendent N. Ely 

Allahabad. 

4. 
Sc=nior iivisional personnal Officer, North6bn 

Railway Allahabad. 

5. 	
Senior Divisional Accounts Officer N. Ely 

Allaha'ad. 
.. Respondents 

2q. Origin 1 Application no. 1028/93 

1. 	
Rajesh Kumar Tripathi, s/o Sri R. Tripathi 
R/0 35 7/1, Jayantipur, Dhumaggang kllahabad. 

... Applicant 

Versus 

Jnion of India through :Eneral Manage: N. Ely
•  

Barod • House, N. Delhi. 

Divis oval Railway :',anager, N. Ely Allahabad. 

3. 
Senio Divisional Commercial manager, N. Ely 
DRM. ffice Allahabad. 

... Respondents 

go. Orig nal Application no. 1243/93 

1. 

	

	
Shiv Prakash Dubey, S/0 S.D. Dwivedi, r/o Vi 11. 
Nawa ura (Kakraha) P.O. Fatehpur, Distt. Mau. 

... Applicant 

Versus 

1. 
'Union of India through General manager N. Fily 
Bar • da House. New Delhi. 

2. 
Div sional Railway :'!..anager, N. Ely Allahabad. 

S. 	
sen or Divisional Commercial manager, N. RIY 

All habad. 
... Respondents 



31. Original Application no. 1362/92 

1. Pawan Kumar pandey, s/o Sri S.S. Pandey, R/o 161/5 
A, Azad Nagar, South Melaka, Allailabad. 

2. Arun Kumar Singh, 3/0 Late Sri Ramkant Singh, R/o 
Vill./P.0, Kaju, Allahabad. 

Applicant 

Versus 

1. Union of India through 	eneral. Manager N. ply 
Baroda Hoose. New Delhi. 

2. Divisional Railway ,i,eneger, N. RI: Allahabad. 

3. Sr. ,Divisional Commercial, superintendent N. Rly 
A llahabad. 

... Respondents 

31. Original Application no. 1511/92 

Suresh Kumar Srivastava, s/o Sri R.K.L. Srivastava 
r/o 36A/60, Judhwal, rilharganj Aliahabad. 

... Applicant 

Vers us 

1. The Union of India through General Manage 
rt N. Rly 

Baroda House. New Delhi. 

2. 	Divisional Railway Manager, N. Rly Alla 

3. Sr., Divisional Commercial Supdt. N. —1-R v  73:11M1 Office 
Allahabd. 

... Res 	ndents 

32. Original Application nc. 1609/92 

1. Sharda Baku, s/o Ghossit Lal, R/o 3 
itliahabad 

65, Nakhfis Kona, 

2. Asrar Ahmad, s/o Sri Ahrar Ahma 	r/o 553 Attarsui 
Allahabad. 	 ' 

Applicant 

• I? 

Versus 
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1. Union of 
Al la baba 

2. Division  

3. Sr. Divi 

India though General Manager IC Rly 

1 Railway Manager, N. Hly Allahabad. 

Tonal Commercial Supdt. N. Rly A llahabad. 

... Respondents 

34. Original Application no. 1628/92 

1. 	Vi jai 	ar Sinha, s/o Sri D.N. Lal, r/o Hapar 
Colony 	. no. 694—A :,',ughalsarai. 

2. Sunil Ku 
693—B Ha 

3. Narayan 
131-3H, 
Allanaba 

tar sinha, s/o 	V.N. Lal, R/o Cr. no. 
ur Colony Mugalsarai. 

,J-tt Dubey, S/G Late Sri K.D, Dubey, r/o 
irst Avenue, Rai lway ',:,olonyt, Smith Road 

... Applicants 

Vers us 

1. Union of India, through General Manager, N. Rly 
Baroda Huse. New Delhi. 

2. Chief Co mercial superintendent, N. Rly Baroda House 
New Delhi . 	 • 

3. Division 1 Railvay Rananger, N. Rly Allahabad. 

4. ;:r. Diva ional conmercial Supdt. N. Rly Allahabad. 

. Respondents 

35. Original Ap Ali coti on no. 166'3/92 

1. 	Mithh sh Kumar 	shra, 3/o Sri H,R. uishra 
rip 41—C Baghambari Road, Tilak Nagar, Allahabad. 

2. Sharad D 
0/0 G. P. 
Nehru Ro 

3. Eamji Ve 
173/8 ha 

yani, s/o Late Sri 	 r/o 
Dhayani, Prayag Sangit samiti, 12—C Kamla 
d, Allahabad. 

'ma, s/o Sri R,N. Verma r/o House no. 
lv,ay Colony no. 1 subedarganj, Allahabaci. 

2e' 
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Versus 

1. Union of India through General tAanager, N. Ely 
Baroda 1-1'us'R, New Delhi. 

2. chief Commercial superintendent, N. Rly Baroda 
House New  Eielhi. 

3. Divisional Railway 1,',anager N. Rly 

4. Sr. DivisiOnal Co:Itnercial Supdt. N. Rly Allohobad. 

:.espondcnts. 

original Application no. 1773/92 

1. Vinod Kun-kfir S/o Sri R.Y. Fiarn t  r/o C 757, GTB Nagar 
Nareli Allahabad. 

2. Virendra 10r.ar, S/o ,Sri R.S. Pia% I-1/o 23/13/716/C/ 
1003, AllOpur, Allahabad. 

,an ay -KurOr Srivastava, ,/o 	R.P. sriv 	v astlaa 
r/o 14.-)B/5A, C'n,kia, P.O. GTB Nagar, Allahab44. 

App li cant4 

Vers us 

I 	T t ,n of :India through ;enteral Marla lel , ... 
New Delhi. 

2 . 	The Divisional Railway t4anoger, I\'. Rly Allaniab d. -, 

3. 	s . Divisional Gomml. Supdt. Northern 1-tailwaY 
LA", Office Allahabad. 

... liespond.,n1  s 

3*. original pid:i cation no. 1821/,-)2 

  

1 • 	Road, !\'e Yar, Distt. Patna, present Addres4. Sudnir 	/sto Sri Eridaya, Nardin south; 	Janta 

101 Anar.i Bagh old Baiharana Allah bad. 

Appli cant 

Vers us 
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1. jnion cf India through Gneral :tanager, N. lily 
Baroda House. New Delhi. 

2. Divisional Railway 1:',anager,  , N.r:11y Allahabad. 

3. Sr. Divisional Commercial Supdt.N. 	Allahabad. 

4. Sr. Divisional personnal Officer N. Rly Allahabad. 

5. Sr. Divisional Accounts Officer, N. 	Allahabad. 

... Respondents 

1822/92 

Srivastava, i/o 101, 

Applicant 

36. Original Application no. 

1. 	Arun Kurrar, S/o Sri G.P• 
Old Baiharana Allahabad.  

Versus 
------- 

1. inion - of India through-the'Genetal manager, N. Rly 
B rode House. Allahabad. 

2. isiona 1 Rai lway= ..anager, N • Rly Allahabad. 

3. Sr. Dvisional Comercial Supdt. N. Rly. Allahabad. 

4. Sc. Divisional Personnel Officer, N. 	Allahabad. 

5. S. Divisional Account-. Officer, N. Rly Allahabad. 

.. Respondents 

39. 	iginal Applicaion no. 1825/92 

1. Virendra pratap Singh, S/o R. Singh, Rio ::iurahan, 
post Shikarganj, Distt. Varanasi. 

2. Virendra Bahadur. Singh, S/o Sii R.B. Singh, R/o 
Mill Prempur, Post Chakia, Distt. Varanasi. 

3. Prased, S/o Sri Lalji, R/o Viii murah n, post 
shikarganj, Distt. Varanasi. 

4. Brij Raj Yadav, s/o Sri B.R. Yadav, R/o Vi 11 
Morahan, post shikarganj, Distt. Varanasi. 

5. Krishna Murati, singh, S/o Sri R. f.iurat, r/o 
vi it .111ra han, post.shikerganj, Distt. Varanasi. 

Sri R.B. Singh, R/o Vii' 
prem, urPost chakia, Distt. Varan,:si. 

6. 	Surendra ratap Singh, S/o 



VersusS 

	

1, 	jnion of ndia thruon L eneral i.,:anacer, N. Ely 

Baroda House New Fie 

hief Co„meicial superintendent, N. ly Baroda 

House Nev Delhi. 

	

3. 	
Division 1 Eailway ;‘:.anacer, N. Ely Allahabadi. 

	

4, 	Sr'. Divi ior.al Commercial Superintendent , 
N. Rly, llahabad. 

• • • 
Responcent5  

	

40. 	aciginal ,-,pplicati-.)n no. 1231/c)2 

1-4.13k Ku r. inh,sri 	
Sinha, r/o 233, 

Old Rairahana, Allahabad. 

2. 	 ivtVa,s/o31i 	rc.kash, r/o '36/51 

iihavvar.;ur, 	
ilababaci. 

li cattits 
• • • 

Vcr 5 J5 

1. 
union of India through :enerai ,Lancer, N. hly 

Baroda Hous, New D ihi. 

2. Divisi nal Rai lway :,',anager, N. Rly Allahabao. 

3r. Divisiondl Comm: rcial Supdt. N. Ely A llahabad. 

hespend,  nts 

414. Original Application no. 333/2 

1. 	shweta k Verma, -/o sri 
B.P Verma, r/o 25 jhas Ki 

Satti, Khuidabad. Allahabad. 

tkppiicaht 

2. 

• 22 1/ 

'union 
arod, 

Versus 

of lnida through .C;npral Mana:.ler N. 
hoJ;C , New 1.Jelhi. 

illy, Railway Rhawan ( 
13ener-1  
louse, 	Delhi • 

hly 

Baroda 

23 



// 	23 	// 

3.  Chief 
Baroda 

ommercial Supdt. N. Rly, 
House, New Delhi. 

Rail Bhawan, 

4.  Divisi 
Allaha 

nal_ 	Railway :".anu.er, 	N. 
ad. 

21y, DRM Office 

Sr. 	Divisional Commercial Supdt. 	hly, Allahabad. 

4.2, Origin 1 /=■..rltcation no. 643/94 

1. 	Shiv D yal pandey, S/o Late Sri Pt. Krishan Pandey 
r/o B1 ck no.27/10, Labour Colony, Naini Allahabad. 

... Applicant 

Versus 

	

1._ 	in 
Baroda House, Nev, 

-Divisinal Railway 1,.andgcr,  

	

. 	Sr. Di isional Commercial manager, N. Rly Allahabad. 

on of_Inida through 

• • • 

Repsondents 

43. Origin :1 Application no. 61/94 

1. 	Santos Kumar Sinha, s/o L.J. Sinha, a/a 32 Yrs. 
r/o Vii 1 Kanharpur, P. u. Khardan, Distt. Varanasi. 

Versus 

1. Union if India through 3eneral manager, 
Baroda House, New Delhi. 

2. Chief ommercial Supdt. N. Rly Baroda House, 
New D a. 

3. Divisi nal Railway manager, N. Rly, Allahatad. 

4. Sr. Di isional Commercial Supdt. DRM Office 
Allaha ad. 

Respondents 

Respondents 
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42f. Original Applic.ti on no. 394/93 

1. Anz-i.nd Si gh, s/o 	S.L. Singh, r/o 524—A, Traffic 
2,olony A lahaoad. 

2. hoj Kama 	 sit Sri 	Daly61 	r/0 5— 
w,.G. vier , Allahabc, d, 

3. , al prak sh sinoh, s/o .3.11 	Singh, r/o 
at-lc:bad. 

4. Santosh 	Sinah, s/o Sri M.D. S'irl?h, r/o 	!,"..G. 
1:arg Al a Lad. 

S.K. sir*, s/o N.E. 	r/c 13/3 KerEla Big 
Colony, ,k11,,  habad. 

6. 	imesh prataii, Singh, S/a Sri 	Sire;;, 
Principai r.B. inter ...-.;ollege. pratap,,,rh. 

Ku Mar Singh, 3/o sri 3.8. Sinan, 
Gujaria, post :_irayadeen, Distt. Fratap gait). 

n. 	Anil Lu 	 s/o sri L.P. 3inch, r/o ✓ill. 
..iuj aria 	post . .j.rayude,-  ha, Di stt. i2 rata■- ..gar h. 

9. Chendan Adhikari, s/o sri N .N. Adhakdri r/o 
695—B, Loco Colony Alla:;abad. 

Late 
10. 2_:;uril Kumar Earua, 	sriLJ.C. Earua, r/o 

!•,:abar A11,--habad. 

Kumar Srivastava, s/o sri 
r/0 152 3alua Ghat, Allahabad. 

12. 	..;L_Ike.sh Kumar sriv,ista■,a, S/0 sri U.S. :_:irivaitava, 
Rio  123 !',atiyara Road, Allahaba:. 

;;1. 'oil cants 

versus 

1. 	•,_;:i.on of :India, thrcuoh General L':andaer, N. 	ly 
;-,a1 	 --,,aroda House. New Delhi. 

0 	 Chief Pe.,:sonnal Office::', E. Rly Barociay 
f'..C2A1! 

30 
3. 	Di visi ona 1 Rai lwa y an,-. (2er , N. j ly Alla ha bad. 

4, 	Sri. Di‘4si.onal Com- rcial Supdt., N. 
A llahebad. 

I,esponden 

Ori ginal Appli cati or no, 633/92 

  

'1. 	Ramji, /o Late Sri LaleRam, r/o 61.A/1 Teliarganj ,  

Al la habad. 
li cant 

Ct- 	 - - 2- 
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Versus 

1. 
jniOn o India, through General %',ana:jer, N. lily 
Baroda souse, Kew Delhi. 

2. The Div4 sional Railway manager, N. 	A llahabad. 

3. sr. .Div sional Commercial supdt. N. Rly Allahabad. 

... Respondents 

464 angina Application no. 706/92 

	

1. 	Dipak K mar Singh, S/o Sri (Late) B. Singh, r/o 
18/8A Bhanohambri Road, Allapur, Allahabad. 

	

2. 	Akhter aim Siddique, S/o Sri 1. ,,J. Sidoique, r/c 
174 Ne Mehdori Colony, Allahabad. 

	

3. 	Mohd. aleem, 6/o sri Amir Uddin, r/o Vill Iatulki, 

P.O. K nehti Distt. Allahabad. 

Dilip qumar, s/o Sri A.P• Srivastava, R/0 9 Elgin 
Road, iivi1 Lines, Allahabad. 

5. Km. sh shi sriVastava, D/o Sri L.N. Srivastava, 
r/o 34', LIG Govindpur Colony, Allaha•oad. 

6. Suresh pratap Singh, s/o Sri Ram Nesh Singh, r/o 
Vill C and Kamaniya, P.O. Khuti, P.S. Khera, Distt. 
Allaha ad. 

Applicant 

Versus 

1. Union of India thro.Igh Secmtory, Railway Board, 
Bali Narg, New Delhi. 

2. Gener- 1 Manager, N. Rly Railway Bhawan, (Baroda 
House "ew Dahi. 

3. Chief CeDmmercial Supd. N. Rly Rail_way Bhawan 
(Baro 	House) Allahabad. 

4. Divis oval Railway manager, N. Rly, Allahabad. 

5. Sr. c visional Commercial supdt. N. lily, DM 
Offic Allahabad. 

:respondents 

4. Original Application no. 648/92 
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1. 	Rar. Murt611 2, S/0 Mewa Lal, r/o 71 A Dale Alla pur, 
i8Ildhaba0. 

S. A,;_,plicdnts 

Versus 

1. :niGn of .andia through General :anaoer, N. Rily 
Baroda HOuse, New Delhi. 

2. Divisional Railway :,63n.:3; r, N. 

3. Senior Divisional Commercial Supdt. F. 7;ly Allahabo A. 

Respon6ent6 

Ilte. Original 	pplication no. 731/92 

1. Po5j Kumar '.',ishra, S/o Sri K.K. ;ishra, r/p 
.26/10, Shiv KLnti, Kr:Le1 Rhawan, Allahabad, 

2. Frank .icnard ::Rnesse, S/o Sri 	Menesse, 
94437, L'Id umfordganj, Alla ha ba 

... AP. licant, 

Versus 

1. jnion of India, th rough ':ieneral maraoer, N. Rly 
Rail 3hav,iant  Liaroda. iiouse, New Delhi. 

2. Divisional Railway :,tanager, N. illy DRM Office, 
All ,  nabaci. 

3. senior Divisional COmmercial Supdt. DRM Off ce, 
Nay.ab YuSuf Road, Alichabao. 

Responde nts 

49. Original A pphcation no. 736/92 

1. 	Prakes h Chandra, I-'ahriey, S/0 M.D. Pandey,r/c 
Vill & P:st 	 Distt. Allahabad. 

... Applicant 

Vers us 

1. 	Jnion of 
New De lhi 

thro.L,h secretary, Railway Board, 

2. 	...eneral ::anager, N. Illy Railway Bhay.an (Bardpa 
House) Lew 1::elhi.  

\ 1 
- 27 

• 
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3. Chief Commercial Supdt. N. •R1yRailway Board, 
New DelLi. 

4. Divisional Railway Manaec, Lo. Rly 21V, Office 
Allahaued. 

J. 
	Sr. "~ivisicr:al Commercial supdt._N. 	D1M 

Allahabad. 

respondents 

b. Original Application no. :380/92 

1. 	Gulab 	3/0 Ram Daur, r/o vi 11. 3cnepo , 
senapur, Distt. 

App licant. 

Vers US 

1. Union of India throJgh general manager, N. 
Baroda Hose. i'ew Delhi. 

2. Divisional Railway r.:,anacer, N. ly, Allahabad. 

3. Sr, Divisional Co nercial Supdt. N. sly, DIN 
Office, Allahaoad. 

iiespondenty,  

Criginal Application no. 961/92 

1. Durgesh Mani :Zishra, s/0 Sri C.P. Y.ishra, R/o 
433-KL Kydganj, Allahabad. 

2. Fermeshwar Prasad Trivedi, s/o Sri R.K. Trivedi 
r/o ]16-A Bahadurganj, Thakur Din Ka lidtha,. 
Distt. A llahabad. 

3. :ilehdnra prasad Mishra, s/c Sri K.P. Mishra, r/o 
577-A Nai Basti, Neta Nagar, Distt. Allahabad. 

... Applicant. 

Versus 
1. Union of India through 3eneral Manager N. Rly 

Baroda House, LeW Delhi. 

2. Chief Commercial Supdt.,N. Rly Baroda House, ale 
Dr 

3. Divisional hailv.ay manager, N. 	Allahabad. 

4. senior Divisional Commercial Supdt. DRM Office, 

• • • 

gt• 

N. Rly Allahabad. 	
cit‘v 

ReA)ondents 
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52, uricinal pwplic6tion no. 367/92 

Dinesh 1:,rasad 1--andey, S/c sri R.N. Fandey, /o 
viii. 	 F.U. -rlahara, DiFtl. !j.1- 7,(-1pUr. 

• • • 

Versus 

1. Jnion of India through eneral uianagei — 

1:ew Dclhi. 

2. Divisional Railway anajer, No. Rly  hl1~ nab 

3. Sr. Divisional Cocrcial s,lpdt. N. r,l ill habad. 

Responde 

Originai Application no. i203/92 

1. K'hna 	s/o sri 3. sahai, r/o 12/14 
Coq-, curd, Allahabad. 

2. .:,,ahendra singh s/o sri U. siOgh, r/o 2/45, Iliama Nand 
Nauar, atiyara Road, Allaput, Allahabad. 

3. Hari sh nker Singh, s/o sri ham ,=,utar singh, r/o 
2/45, k ma Nand iagar, ;,latiyara Road, Allahabad. 

4. Tej L:a dur- Ram, S/o Sri Dal singar Ram, Hilo 
37-42 , Baghambari Road, AllaP,Dur, Allahabad. 

5. Yogendr Nath,s/o Sri Dudh Lath, r/o 535, Colonel GO 
Allahab d. 

Ap 

Versus 

1. Union olf India through Jeneral ana.e], 1.. Rly 
D6roda House, Rew Delhi. 

2. Divisinal Railway 	er, Northern Rdilway, 
Allababad. 

3. sr. Divj.sicnal Commercial supdt., N. Ely AlahaDac, 

Rcs,_:onents 



... Respondents 

-711,—..tAM111111 
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54. Original Application no.1207/92 

1. Suresh 
Chandra :;upta, Sic sr:L Baja rim

Gupta, 

r/o 213, 	
RevJa Bui lding, Leader Road, 

Allahab:A. 

2. 
pertho arthi Dobdar, 

pur, kile4dbed 

sri ii.K.Dobdar, 
294, 

,App 1i c,n. tS'. 

r 

Versus 

1. 

union cf India thr ugh Several i',;ana:er, N. Rly, 

Barod6 House, 1•,:. Delhi. 

2. 
Divisional Railway :;,ana.=.7er, N. .c,ly Allahabad. 

3. 
Sr. Divisional Commercial supdt.• N. Rly Allaha:.)a . 

... aesi_)orsicnts . 

5I4. jrigianal A pili.cation no. 1345/92  

KrishanaKant 
Srivastava, 3/0 Sri (L.ate) 11.1unni Lal 

1.  srivastava r/o Rama Nan: Nagar, Bharciv,,aj Puram 
,  

Allahabad. 

2. 
Scot. ',Isha ar-li srivasIava, v;/o sri D.C. Srivasta a 

rjo 5204 Ky cigar. j , Alla baba d. 

.). 	
Ra(esh Srivastava, 6/ -=; i Kripa Shankar, 

rjo 

72— C/2, :::atiara 
Road, Bharadwaj Puram, h116haba 

4. 
Gh:.n Shyam Singh, .s/o 

:,-_,:i ,L-1.i. sing'n, R/o vill N rayal 

npur, pi)st shivgarh, Distt. Allahabad. 

5. 
Bri-esh Kumar Panday, 

S, sra. .K. PandeY1 / sri 
r/o 46, K.incha Rai ,3anga prasad, ;:alviya Nag:.;r, 

.4-:,11ahabad. 

Applicants 

Versus 

1. 
,Jni..)n of India thro.igh ,3eneral 1:,ani.

-iger, N. Rly 

arod a House, New DP thi. 

2. 
Divisionei Railway ,',ana.jer, N. 

Rly, Allahabad. 

sr, Divis ional Comlercial 	
Rly, Allah bab. 

• • • 

• 
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56 	OriginalAplioation no. 1344/92 

1. 	Vinod KLOar Stiv6stava, S/o Sri R.P srivastava ,  
r/o 	 AllahaLad. 

... Applicant 

Ver ,is 

1. Jni -m cf 	thrcu-ln GePnial ,ana:ler, E. Rly 
Earcda C).15e, re.' Dclni. 

2. Divisi na. Railway ;:londer, N. Rly, A 11n4)ad. 

3. sr. 2i.v.,nal 2mHercial supdt., r. 
iiespond,4 

57. 0:igina A 	 no. 1230/92 

s/o Sri 5.H. 	addin, I1/01 

4hJnsnyam'. cgdL, Rcily,..y Colony, A 112naLad. 

2. Dheerencra :lath saxena, s/c sri 
R/o 46-2,1-47 	 pura, 

De€ na Is:ath S,,xena 
Sulem Sarai, lAdahabad 

Applicnts 

Versus 

1. ini)n 	inOia through :3enerfi1 manager, N. 	ly 
reda 	 Delhi. 

2. Divisional Railmay Menager, N. ly1J.haba4.  

   

Co=lercial superintEndert, j. Rly 3.  qr. Div- sior,c1 
'd. 

    

Aespondents 

urigin4 d I.:.76tor: no. 123/92 

prem sh:nker, 	 G. sh,nker, r/o .736/3 Fa la 
Danda, 	 A]lahabad, 

2. 	1-,emesnwr :at h 3-lerma, s/c Sli Ram 131— i1aNagar 
Lucknow 

• • • 

Versus 

1. Union union of India throgh Seneral :.‘arlager, a. 
oda Hose. AllahaLad. 

2. bivisicral Railway Manacle.L, N. Rly, Allahaioad. 

3i 
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3. 	Sr. Divisional Commercial Supdt. N. lily Allahabad. 

•• • Respondents 

59. Original Application nc. 647/92 

- 1. 	Verun---4 1.3, 's/o Sti 	Shukla, r/o 
'79 A ,inhazpur, Beni Ka Hata, All,:haoad. 

Apilicant 

VersuS 

::anao.er, N. Rly i. 	inior, of -.India through ',3.-_?ne ra 

Baroda House, New Delhi. 

2. 	Divisional Rai away Mar:aer, N. Rly, Allahabad. 

Divisional Commercial aupdt. N. illy 
Allah,  bad. 

... Respondents 

r- 
64e. Original AID -_,licatior. no. 494/9% 

1. 	Suresh Ku-r,ar s/o Sri Tulsi Ram r/o 25, Luke.ly. Ganj, 
Al id habad. 

Versus 

1. gni n of :nida through ::::e.nerE.,1 Manager, N. fly 
Baroda House, New 1:Y lhi, 

2. The Divisional Railv,:ay Manager, N. Rly, Allahabad. 

3. The Senior Divisonal Ccinmercial Supdt. N. Rly 
Allohabad. 

4. Sr. Divisional Personnel Officer, N. Rly, Allahabad. 

5. Sr. Divisional Ac c ounts Officer, N. Rly Allahabad 

... Respondents 

0...t% Original Applicdtim no. 495/92 

1. 	Rar.jni Kant Patel, s/o Sri Chandra Shekhar, R/o 
2, Rama "and Naar, Allapur, 

... Applicant. 



S/O 
;,11,:ha ad. ti  

// 32 // 
	

• 

Versus; 
. . . 

J ► io ►  of -India throgb the General IvAnager 
iuuse, ;:ew Delhi. 

2. ;,tanager, 	'ray 

3. Seniro Divisional Commercial Supt. 	Rly Allahabad. 

4. sr. Divisional -Peisonnel 	 Atiahaad. 

Sr, :ivisional —ccounts Officer, 	Hly Allahaliad. 

ts 

• 

• • • R 

- 7 no. 5131--  - 

Prabha shankar Yadav, 3/0 Sri R.F. Yadv, 
10 Thrun hill T1oad, Allahabad. 

. Applidan t 

Versus 

1. Jnicn Of :ndia through General .,a:iader, 	fly 
P.aroda !No use, N,Pw Delhi. 

2. Rail ay j..anc -jor, F. fly Allah2: ad. 

3. Divisional Commeercial '3apdt., N. ;•.1yAllahabad- 

4. Sr. Divisional Ferosnnel ufficer, N. Rly 411ahabad. 

5. fir . Livisior.G1 iiccount Officer, N. Rly 

... Respondents 

••• 

62L• Ordr.. 1 Applicaton no. 527/92 

J. 	a.r,il K Jar Srivastava, s/o sri V.K. 	valtava, 
r/o R1 C.uarter,subc.=.6,:roani, :.11aF•abed. 

2. 	iraaq 011,.ndra ;'ono y, 5/0. 	 r/3  
1c)1/34 Raf.roup Fur, Allanabad. 

3. 	Painesh 
viii 

Plata} Singh, s/o Sr. R.P. 
F.C. Kotlra Tehsil 	Distt 

KLC,7e, r/o 

C) 

lahabad. 

  

Vers Js 

- - .3_i 
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1. 	Union o India throuoh Secretory, Railway Board 
Rail :L;h van, ':(:v, Delhi. 

	

• 	Seneral ;,tanager, N. Rly Laroda HOUSO, New Delhi. 

chief L, mme-rcial Supdt. 	Saroda House, 

4. al Rai:wey ar C/, 	 DHM Officej  

5. Senior dviional Commerdiul Supdt. N. iii} 

6. Station Supdt. 

:.iesponoen,s 

3riginal :.,plication no. 639/92 

1. 	1.',alaya ,ant, S/o Sri S.K. 2rivastava, r/o 328 
Daham•ari Housin Scheme, Bharadwajpura, inJlahaiaur; 

Aplicant 

Versus 

1. Union f Indio, throJTh :cflerL1 anaoer, 	. Rly.  
New De 

2. Divisirnal 	:Manager, N. :fly', .11ahEbad. 

sorior Divisional Commercial Supdt. N. Rly Allc.habad. 

6(4. 6.7;_in 1 Application no. 476/92 

Respondents 

1. • • Shuishi i Ui3r Srivast•va, --) /c 311 Lakshnlan Frasad 
ova, r/o 155 E.a'_ia:::Lari Sr ih iiraman YDina. 

llahabad. 

App1ic 1nt. 

Versus 

	

1. 	Union •  if India throu-lh ,,cneral tanager, N. Railway 
3aro 	 New Dclhi. 

	

9. 	Divisi nal Rcilway _ana3er, 	,ly. Aliahabad. 

	

3. 	Sr, Di isional commercial Sui ,dt., N. Rly Allahabad. 

Sr. Di isional pemnnel Officer, N. Rly /.11aha;Jad. 

Sr. 	 Aocoints Dfficer, N. 	Allahabad. 
visional 

4.  

5.  

Respondents --31/ 

• 



• • • Applic_nt 

. 	Allaha4 4 0 	 -1 	 cr ,  a-er, . 

11. 
Sr. Divisiunal Commcrcial Supdt. 

Ch f Somf:Le/cial Sa.pdt. 1.. lily b_ruda icue. :sew Delhi 

...Applicant 

(5.) 	 477k)2 

1. 	Kj1.4, 3/0 5i i 	11 °nand, r/o 42, 	Ji ka Lauch, 

1. 	jr.i.:1-1 of India throgh General ;:,anager, 	Rly 
Daroda Eousc-. New Delhi. 

4. 	sr. Divi:ional F er-,cnnal officer I. Fly Aic 

Sr. Divi7iorial Accounts. Lfficer, 	Fily Allah,Lad. 

Aesponj,:nts 

37- 

I. 
Original 

...10Vdra sinh, 
:61/a1dih, 

Application no. 221/93 

3/0 $ii 	5. singh, 	r/o Tajdr 
p. 	sakaidih, 	Distt. 	vArana.,i. 

2.  Raje&h 	Singh, 	s/c 3ri 	 1/c 
Tajpur post sakaldhi, Sakaldih, 	Distt. 	Varanasi. 

0 • • Applicant 

Versus 
I. jniun 	f 	di 	throJ7h General 	.lanager, 	1;. 

Railway lir4 Baroda House. New Delhi. 

3. ivicraj Aailway 	 1%. 	11 Alla' .-'bad. 

sl. 	 Supdt. 	Fly A112:1 

F-iesp0nrrient 

• Original Application no. 220/93 

1. Canjay 	lr Prasad, 5/6 Sri R.L. Prosad, 
Leth r. I 

2. Hari arsin prasad, s/a :id h.c. Prasod, r/o, 
viii Nojpur,l oL Charaon, Distt. Varanasi. 

S 
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Versus 

1. Union of India, through General 1.1anager, N. Rly 
flailwgr Board, Daroda House. :\cw Delhi. 

2. Chief Commercial Supdt., N. Rly Baroda House, 
New Delhi. 

3. Divisional Railway Manager, . . Rly, Allahabad.--- 

4. Sr. Divisional Commercial, Supdt. Northern Railway, 
Allahabad. 

... Respondents 

69. Original Applicatio no. 219/93 

1. Ram Singh Yadav, S/o sIi R.A. Yadav, r/o Vill. 
PuraLharOai, P.O. Suhansa, Tehsil Patti, Distt. 
Pratapgarh. 

2. Brae 3hanker Yadav, s/o srd R.L. Yadav, 	vill. 
Behdaul Khurd, P.O. Gaura, Tehsil Patti, Distt. 
Pratapgarh. 

3. Om prakash, S/0 Sri R. Dulor, r/o Vill. Behdaul 
Khurd, P.O. Gaura, Tehsil Fatti. Pratapgarh. 

4. Vasudev, s/o K.T . Yadav, r/o '1111. Kudia—Ica—Pura 
Tehsil Machchalisahar, Distt. Jaunpur. 

... Applicants 

Versus 
1. Union of india through General manager, Northern 

Railway Railway Board, Baroda House. 

2. Chief Commercial Supdt. N. Rly, Baroda :louse. New 
Delhi. 

3. Divisional Railway Manaer, N. Rly Ailaabad. 
4. Sr. Divisional Goinwrciji Supdt. N. 17,1y, Alia!labad. 

... Respondents. 

79 	Crigia-Il Application no. 197/93 

1. 	Chet singh, s/o sri Rai Bahadur singh, r/o vill. 
inargaan, Fost semraha, Distt. Varanasi. 

L.• shiv Kumar,mishra, -s/o sri R.P• i. ishla, r/o 
yin Tytihara, Post Deonahti, Distt. Allahabad. 

3. 	Vinod Kumar Singh, s/0 	 r/o 
Viii Ron, Post semradh, Distt. Vaanasi. 
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• 

jsh Chj.lcird Triti, 	/0 ri.3.S. ill 'thi, 
1/3 viii. hisacura, p)st sa.:IdaLad, Ditt. All, ,a a6. 

shyam KrishE:n jj1ve.i, s/L 3:i V. LA,ivedi, 1/0 
vill. T po, 	 Lastt. 	ila: 0-1d. 

• • 

Versus 

1 • jni on o- 
iiailv;ay 

' India thraig h Sneral 
Barod 	:ew 

r 

0-ief Cmerciol Supdt. Laroda House, 1, 	Delhi. 

Divisional a1voy. :,lunager, 	Rly a -L ahabaci.4 

4. 	 supdt. 
a0. 

... Respondents 

71 4L. Original Application no. 162/93 

1. 	prem Shanker, S/0 Sri S.H.N. I-andey, i/o 45 '3ariwan 
Tola, •Allahabad. 

2. Sanjay Kinar, srivastave., 	Cli (1,J_te) 11.P. 
STivostava, 1/0 16/11 	sohhbatiabaq h, A/lahai ad. 

3. ota 	dhkx, /o 3ri N.N. 	 r/0 695- 
LccJ culDny Allahabad. 

Prasad srivastava, 5/3 
sii, asav,a, 11, 97/A, Karbala, 

i,ajendra Salasvut, Z/o ;.,i1 p.5. 
63 3ariwr.,7. Tcla, 	 . 

4 . 

j. 

0. 

7. 

• 

Om PrakaEh rivastsva, 3/c: Ciivastav3, 
r/o En1 (54) r3a ghambsri Colony 3/3 AlLapur Alluha 

Abhilesh Kuer slivastav,:, 3 /0 SIi T•iC. 
b4r/ -: , ii h,Jnshyam 	 C-;13nY 

;hutos- 
95 11 3ar,rodaya :\agar, A iiaha'Lad. 

Sri. (-ate) 
A ilahaluad. 

Saras,t, r/o 

io. 
150/12 

uiaL 
11 C-.1-LVDCCli 3 

.:umar VP-rma, 3/0 3 LK.S. VC=Mas I 
,..aIiyaaa Road, pillichabau. 

v2rsus 

1. 	Jrlion thro.:g h iChCt1 lAana ger, 

37 
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Railway Board, Baroda :louse, Ai hew Delhi. 

2. Chief personnel Officer, 1,orthern 	
3arodi 

House, Lew pclhi. 

3. 
Divf..;ional Railway ::.anoger, ' . 1.1y, Allahabad. 

4. 
Senior Divisional Commercial Supdt. , N. hlY, 

Allahabad. 
Respondents 

Original Application no. 151/93 

1. 
Lheo Kumar Yadav, S/0 Sri P.L..Yadav, r/o 164—A 
Alopil7lagh. Allaabad. 

2. Shailendra Sahai Verma, s/o Sri B.P. ':erma, r/o 
301141—A/9E Tilak Nagar, Allahabad. 

S. 	
Km. Rajeshwari, D/0 Sri Ram Dass, r/o 2/92—A 

Eamanand Lagar, Allahabad. 

4. Sur.il Kumar Srivastava, S/O - Sri A.N. Srivastava, 

r/o 127 ri atira Road, Allahabad. 

5. iiajesh Kumar, s/o szi. S.P.L. Srivastava, 
r/o 

E.C.C.L. srivastavo, Sudatadih, Dhanbad. 

6. 
Awadosh Kumar sigh, s/0 Sri J. Singh, r/o Surahiya, 

post T.ansdih, Distt. Barna. 

7. Anjani Kutar ISrivastav,,, s/0 Sri V.N. srivastava, 

r/o 28—A Krishan Nagel, Allahabad. 

-6. 	
Karunesh Kumar, /o Sri T. t,ath, r/o 545.-3 Ghansh am 

Nagar, Allahabad. 

9. 	shyan prakash srivastava, c/c Sri 
P. La; r/o 

EVL 54 Baghambari Colony, Allahabad. 

O. Lalit Ku,ilar, s/o sri 1-rem Kumar, r/o 16/11 !:ew 

Sohbatiabagh, Allahabad. 

000 	
plicaTt 

Versus 

1. Jnion of India through General ::,anager, 	Rly 

Baroda House, hew Delhi. 

2. Chief personnel Officer, ' . 1-11y, Baroda House, 

hew Delhi. 

3. Divisional Railway i:,anager, L. 1-11y, Allahabad. 

4. senior Divisional commerdial Supdt. N. Ely Alla ,abad. 

Eesponents 
-3g 
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7. 	Original Application No. 150 of 1993 

1. Shri Dhirendra Kumar Mishra, s/o 
Shri H.M. Mishra, r/o 23/47/107 B 
Indrapuri Colony, Adlahpur, 

Allahabad. 

•. . . Kpp1icant 

Versus 

1. Union of India through Genral 
Manager, N. Railway Head Quarters 

Lffice Baroda House, New Delhi. 

.... Respondents 

0 ti D E R1RtSERVtD) 

JUSTICE B.C. SAKSENA V.0 

This bunch of 72, cases in all involve almost 

identical questions of fact and law and reliefs also. O.N. 

83 of 1992 is being treated as the leading 0.A.. The number 

of days of working varies in each of the O. and broadly 

the period of working of the applicants as Volunteer Ticket 

collectors ranges between 5 to 18 days and that toe on the 

allegations made by the applicants in the month of January 

1982. 

2. The applicants alleged that they had worked for 

the period, indicated by them in the various Otis, in the month 

of January 1982 ( fis.15/— per day. The akilicants allege 

that on the basis of Railwa, Board's letter dated 6.2.90 

they made representation regarding their re—engagement as 

Volunteer Ticket Collectors since they had worked prior to 

17.11.86. 

3. Reliance for the claim is based on the decisions 

of this Tribunal as also the P.B. in a few O./Ks preferred 

%t\ 
...P39 
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by persons si 

therefoee, h 

e sponde nts 

Ticket Coll 

iiules. They 

ildrly circumstanced. The applicants, 

yr] sought a relief for a direction to the 

o re-engage the applicants as Volunteer 

tore or Wobile Booking Clerks as per Extant 

have also in some petitions prayed that a 

direction be issued to the respondents to -Lake the peti-

tioners on d ty and pay back wages from 16.12. ;C till 

the date whe they first presented themslves for eneage- 

ment. 

40 

iled a councer 

The r sponcients have resisted the petition and have 

affidavit as also a supplementary counter 

affidavit. 

The pplicants have filed a rejoinder affidavit. 

The applica is have admite,-,edly not re-engaged after their 

short stint ranging between b to 18 days in the month of 

Januar.198 . The iiaile,ay Board's circulars dated 6.2.90 

is annexed s Aenexure Ai to the leading 0.A and have 

also been a nexed in th,z some- of the U.As. A p erusal of 

the said le ter shows that in the light of the judgment 

dated 26.8. 7 of the Central Adrainistrative Tribunal, 

Principal B nch, New Delhi in O.A. No. 1174 of 1984(Neera 

ht a and rs Vs. Union of India and Ors ) and dismissal 

of the SLP No. 14613/87 by the Hon ible Supiew Cutlet 

on 7.9.89. The railway Board has decided that the 'cut 

off' date or being considered for absorption in 

regular e loyek,Int against regular vacancies earlier 

proelled 
	be 14.8.81 will be substituted by 

Paragraph 
	of the circular- letter is the anchor sheet 

for the claim in the present 0.A which reads as under:- 
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In regard to candidates engaged as Mobile 

Booking Clerks discharged consequent on 

d4centinuance of the scheme by zonal 
Board -'s

Railways, as a result of/ 	letter dated 

17.11.86 or any earlier instruction to the 

same effect may be re—engaged as Mobile 

Booking Clerks as and when they approach 

t! Railway H.dministration in regular 

employment may be considered after they 

complete 3 years of service as Mobile 

Booking Clerks in the same manner as in 

the case of other Mobile Booking Clerks 

covered under pare 1. " 

	

6. 	
In paragraph 1 attention was invited to Railway 

Boards's letter dated 21.4.82 and the 'cut off date' 

provided therein was 14.3.81. 

	

• 	We have heard the learned counsel for the parties. 

	

't• 	Shri B.B. Paul, counsel appearing for the respo- 

ndents raised a preliminary objection that the 0.6.s are 

barredby time, laches and acquiscence. 

The learned counsel urged that the applicants 

have not been engaged after January 1982. He further 

submitted that the Railway Board's letter dated 6.2.1990 

does not govern the applicants who alleged to have worked 

for a period between 5 to 18 days as Volunteer Ticket 

Collectors. He further submitted that the applicants were 

not discharged consequent to discontinuance of the scheme 

by the zonal Railways as a result of the Board's letter 

dated 17.11.86. Their discontinuance had taken place four 

...p41 
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years earlier and not on the basis of the Railway Board's 

said letter. 

11. 	The respondents have also disputed the correctness 

of the averment made by the applicants about their having 

worked for the duration indicated by them in each if the 

0.As. The applicants in support of their assertion of 

having work d in the year 1982 fora number of days indicated 

by them dur ng the 'Kumbh mela' have 49.e.en aneexed, copy efa  

tertificate stated to have been issued by one Ram Das who 
Hc-ad 

has given out his designation as/Ticket Collector4AAM, N. Rly 

Ulahabad. Copy of such a certificate has been annexed as 

kihnnexuresii.-3 and A,-.4 to the leading 	Shri 	Paul 

submitted that Shri Ram Das was not competent to issue this 

certificate and the said certificate cannot be treated as 

proof of the working period of the applicants indicated in 

the certificates. We, however, feel that it would not be 

necessary to enter into this controversy for the purposes 

of deciding the 0.kk.s. We, proceed to decide the 0.4h in the 

light of the claim based on the provisions of the Railway 

Beard's circ lar letter dated 6.2.9O. we, however, make it 

clear that w may not be understood to have accepted the 

claim of the applicants with regard to the days of their 

working. we may take up the plea of the 0.4NS being barred 

by limitatio . Admittedly, none of the applicants initiated 
ducticial 

anmxmligl proceedings 

discontinuance made 

strative Tribunal was constituted in November 1985. These 

Otis have been preferred in the year 1992. 

in any court to challenge their 

in January 1982. The Central 

lt. 	As 

apart from th 

'Dated 6.2.9C) is certain decisions 
rendered by this Bench 

oted hereinabove, the basis for the claim 

provisions of the Railway Board's letter 

..p42 
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of the Tribunal. The said 0.1%s are 0.A. No. 722/90 

Rajendra Kumar Srivastava Vs. Union of India and Ors, C.A 

No. 471/80 P.t.4cesh Kumar Srivastava Vs. Union of India and 

Ors, 0.A. No., 648/91 Madan Mohan Pancie-y—  s. 	--Union -  of India 

and Ors. No doubt, in these cases orders for re—engagement 

of the applicants therein had been passed. On the material 

placed in the supplementary affidovit we find subsequerialy 

in several other cases 6.acicied by this Bench of the 

Tribunal, a different view was taken when it was pointed 

out that the Railway Board's circular applied to Mobile 

Booking Clerks and the decision in Neera P.'ehta 's case was 

in respect to Mobile Booking Clerks. This distinction was 

noted While •allowing a few review petitions in some 0 .As 

•and iniU.A. No. 131/92 Lalji Shukla and 02.-s, the only 

direct, 	giVen was that the respondents may consider and 

analyse the 'cases of :labile Bookinc, Clerks and find out 

if any schenn can he framed by them laying down a parti-

cular criteria for re—engaging them on casual or daily 

ainst this decision , the Railway Authorities 

preferred an SLP before the Hon. supreme court and the 

Hon. Supierfie court by an order dated 7.4.94 passed the 

f olloWing order:- 

" Delay condoned. The order only gives a dire-

ctiOn to the petitioner to find out any scheme 

can be flamed. The Union of India 

can examine the mattarx and if it is 

not possible to frame a scheme , record 

its finding accordingly. There is no 

obligation cast by the impucned order 

that the scheme should be framed in any 

case subject to the above  observations the SLP 

is disposed of". 
p43 
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ibOV,$.flob)4..trilatidigWAfi plediadgi*WeOtItiteriV:TitgaCIAM 

Subsequently, the Railway k%dministration consideredx the 

possibility of framing a scheme in the light of the dire-

ctions given in Lalji Shukla Ls—oase by the Bench of this 

Tribunal which was also repeated in some other Otis which 

came for decision subsequent to the decision in Lalji 

Shukla's case. 

i/, 	The Railway i‘dministration in the supplementary 

counter affidavit have indicated that they have taken a 
decision that no scheme can be framed for Volunteer Ticket 

Collectors for absorption and regularisation in group' C' 
ei 

category posts since this would militat/against the statutory 

provisions laid down for Recruitment of Ticket Collectors etc 

as contained n para 127 of Section B of Chapter I of the 
Indian Railwa Establishment Manual 1989 Edition. They have 

further taken the view that no such posts or vacancies exists 
on the Railwa s for Volunteer Ticket Collectors/Mobile Booking 
Clerks for thelir re—engagement on casual or daily basis. 

13. 	It was also held that re—enagagement will burden 
the public exchequer and will also enlarge backdoor entry 

and will effec reservation policy as contained in hrticle 

16(4) of the 	nstitution of India. It was also held that 

framing of suc a scheme for those Volunteers who have clearly 

worked for a p rind of merely for 5 to de days will be against 

public interes as the posts filled up by them are generally 

by direct recruitment through the Railway Recruitment Board 

open for general competition and the eligible persons at large 

would be depriVed of their legitimate rights. 

...p44 
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114 	Admittedly, this scheme has been given up after 

A7.11.86 and the Railway Administration -has for cogent reasons 

indicated that tt was not feasible to draw up d scheme as 

required in orders passed din various O.'-.s 

Shri B.B. Paul hos also invited 041. our attention 

to certain decisions in review petitions which were allaived• 

On the basis of an anology of the decision by the 

Principal Bench in 'Neera Mehta's case direction for re—engage 

ment had been passed in the U.A.S. While d4421444p4 allowing the 

review petitions it was noted that the decision in Neera 

Mehta's case was confined to Mobile Booking Clerks and there 

is no parity between Mobile Booking Clerks and Volunteer 

Ticket Collectors. The present applicants fall in the later 

category. 

Quite a large number of decisions have been rendered 

from time to time and the view taken in the earlier decisions 

have been washed down or even not accepted in later decis. .s 

and a direction to draw up a scheme was only provided as in 

Lalji Shukla's case(Supra), which was followed in many other 
subsequent decisions. The turns and twists which have taken 

place in the view expressed on the question have been referred 

to show that the decisions of this Bench of the Tribunal on 
e. the basis of which the applicants/

ar
cialming similar benefit 

being extended to them do not hold the fielth 

loo 	We nay now take up for consideration the plea of 
be 	of the 

the af,plicants that theidecisions in scup 0.As in favcur of 
similarly situated persons may be extended to the applicants. 

6 It is now fairly well settled that the judgment of the Tribjna 
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_rof that m 

cause of 

concerned 

tter of any court roes not give rise -t- D a 

ction. It is the orders of the authority 

or their inaction which give rise to the 

grievance and the cause of action based upon this has Le 

be consid red for purposes of determininc •.'..hether the 

petition s barred by time under the provisions of Sec .  

21 of the Administrative Tribunals Act. 

13. 	As was noted by the Madras Bench of the Central 

Administr tive Tribunal in a decision reported in (1994) 

ATC pg. 	'Tamil Nadu Divisional Accountants Associa- 

tion and 	s. Vs. Union of india and L4:s, this position of 

law has b-en clearly affirmed in the judgment of the 

Supreme curt in 'Bhoop Singh Vs. Union of India and ()Ls. 

(i,-;'-7 2) 21 TC page 675. Before the Madras Bench the 

question •f delay was raised and it held that since the 

delay has not been satisfactorily explained the 

rejected on the ground of limitation alone. in that 

case an order adverse to the applicants was passed cn 

14.10.56. A decision on a similar order was rendered 

by the Ch digarh Bench of the Tribunal on 1.5.91. There 

after the applicants Association moved in the matter and 

2 a rep -esentation. 5 years delay '::as held as fata).. 

19. 	A Full Bench of the Ernakulam Bench of the 

Tribunal i a decision reported in (194) 28 ATC 177 has 

also taken the view that decisions in similar cases cannot 

give a fres h cause of action and the period must be counted 

from the d te the claim relates. 

...p46 
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2L. 	The HOn'ble Supreme Court in 'Bhcop Singh Vs. Union 

o India srldrs(Supra; had interalia, held that "inordinate 
is 

and unexplained delay and laches by itself/a good ground 

to refuse relief to the petitioner irrespective of the 

merit of his claim, It was al s:. observed that Art. 14 or 

the principle of non—discrimination is equitable principle. 

Therefore, any relief claimed on that basis must itself,  

b3 founded on euity and not he alien to that concept" 

2t. 	V:e may also refer tc a relevant observation made in a 

recent decision of Hon. Supreme Court in 'Ratan Cbandra 

Samant and Ors. Vs. Union of India and )1.- s reported in 

1994 S.C.C(L8,S, page 182. The petitioners before the Supre-

me Court in that case were casual labourez of south eastern 

1,ailway. They ,:ere alleged to have been appointed between 

1964-69 and represented between 1975-78. They, through 

their petition sought a direction to b issued to the Opp, 

parties to include their names in Live Casual Labourers 

R..?,rster after due screening and to give them re—employment 

according to their seniority. The basis for the claim 

amongst others ant was a few judgments rendered by the A4ex 

court in 1985 and187 directing the Railway Authorities to 

prepare a scheme dnd -to absorb the casual labourers in 

accordance with their seniority. The petitioners appeared 

to have made a representation in 199C to the Authorities in 

which it was alleged that they are not followine the orders 

cf the Supreme court, High court of Calcutta and Calcutta 

Bench of the C.A.T. In the facts of the said case the H:: n. 

Supreme Court, took the view that since no explanation has 

been given as to why the petitioners did not approach till 

1990 held that two questions arise; 

. p.47 
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,are 
whether the petitioners/entitled as a 

matter of right to reemployment. 

(ii whether they have lost their ,riQht 

if any, due to delay. 

22. 	 While dealing with the said question the 

followin observation v,as made :- 

Belay itself deprives a person of his 

remedy available in law, in abst/nce of 

an fresh cause of action or any legislation 

person :;ho has lost his remedy by lapse 

of time ionises his _right es well". 

A Full Bench of the Tribunal(PE) while 

deciding Ld.As 767 and 842 of 1989 made the followind 

rale vant observation :– 

it is not opened tc court of record to 

pass an order in respect of persons who 

are no-, even present before it by any,  

application or pc_tition. 	Tn  this view 

of the matter the viev. taken in the 

case of cne r", more employee by a judicial 

forum cannot be it_so facto made appli-

cable to all other employees in the s r e 

cadre, rank or situation hy anoth-

judicial foram." 

This nbses vation also supports the view taken ht.i ..!-- einahcve 

that the 'udgment in a case does not give a cause of 
- who 

action to another employee ,/claims to be similarly 

c cumstanced as the applicant in other case earlier 

ft 

decided. 
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.B. real, le 2rned counFe 1 app2ring: 

the i3spone:nts have invited oui attention to 	decision 

iendered by tpe 	 Bench 	'.'hish Chakra'oorty 

'Union of indipi  and Ors, .,eported in 19. 4(i; AT„ 332. 	In 

the said case the fa!:,ts are almost identical as in the 

case in hand. The applicant alleced that he vas engaged 

as Mobile Booking Clerk from 1.5.03 to 1.:,.7.65 and had not 

2_4 

been encae:d -'0-)ereafte/,, He made a repPesentation stating 

that he has ., ort..ed for 32 days in 1SZr_. and in view of #.1e 

circtilEr of the i'.ailwey Board dated 21.5.92 he be also 

considered fOr absorption as Mobile Booking Clerk. The 

.-.pplica.nt's representation was rejected and he was informed 

that he cannot be absorbed in terms of the letter dated 

12.0.92. In the said case the applicant based his claim 

on the basis of a decisien of the F.B. in a similar bunch 

of the cases, The Division Bench took the view that 

there is no parity or similarity between the applicants 

case and the applicants in the bunch of cases decided 

earlier, 	It .';as held thc.t. since the' services of the 

applicant waS not discontinued as a result of Railway 

Bcc.rd ts let 	dated 17.11.66. the ap,. licant 's 

itcti, not covered by Para 3 of the Railway Board 's letter 

dated 6.2.9q. Since he was not dischrged consequent 

upon discontinuance of the scheme by the zonal Railway 

as a result of letter dated 17.11.66. The same situation 

obtains herein also and wellave already held accordingly. 

In tt-le said case, referring to the decision of the 

Supreme court in 'Shoop Singh Vs. Union of India and Ors 

(Supra ), the question of delay was also 
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considered and it was held that the petition vas barred 

by limitation.\  the cause of action having accrued 4*. in 

July 1985. 

1993. 

24. 

The said 0.A was filed' sometime in the year 

The learned counsel for the respondents also 

invited our attention to another decision rendered by the 

same Division Bench of the Principal Bench in 'Anil Babu 

Sharma Vs. Union of India and Ors reported in 1994(1) ATJ 

pc-64. 

21. 	 The petitions before us are cleArly barred 

by limitation as provided in Sec. 21 of the Administrative 

Tribunals Act. The provisions of the Railway Board's 

letter dated 6.2.90 is not attracted and applicable to the 

applicants. 

2$. 	 Admittedly, the scheme ham,: been given up 

since after 17.11.86 and is no longer in force. This fact 

cannot be lost sight of. The applicants therefore, cannot 
the 

be grantedbeliefpprayed for by them. The applicants also 

raised a plea that one Shri R.N. Shorey and 12 Others Volu-

nteer Ticket Collectors have been included in the aproved 

list of 1982. It is, therefore, pleaded that the responde-

nts have been given re-engagement to some Volunteers as 

Volunteer Ticket Collectors on Pick and Choose basis. 

In the counter affidavit, it has been indicat 

that the 12.persons named in pars 4.1C of the leading O.A 

had been rel-engaged as Viebile Booking Clarks and not as 

Volunteer Ticket Collectors. The allegation, therefore, 

hat, been denied. Be that as it may, the applicants would 

be entitled to the relief claimed by them only if it is 

based on any statutory provision. The act of the respo- 

ndents in re-engaging a few - hich has been satisfactorily 

11.q. 

(
r" 



S 

11 net give rise to discriminatory treatment. 

The applicants in effect are 	seek-ind re-engagement. on •tho 

strength of having worked for a period ranging bet\veen 

to iC.3 eaySo which 	 cioubtful vand has been 74 isputC(d 

by the respondents. 

in view of the discussion  hel'a inabove , on 

a totality Of the circumstances v'e are not pursuaded to 

grant the reli'7fs claimed for by the applicants. The C.).As 

lack merit and are accordingly dismissed. !No ol-dr as to 
czt\ 

oosts, 

3?. 	 The copy of the juc. ginent shall be placed 

on each of the G.As '4% 1-1.ch have been decided by this common 

j -Jogment. 

e xplained w - 

( K . 
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